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might fonn a coo~rative Housing Society which 
could br given loans as admissible and other 
reasonable facilities. There was no response. 
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ChIef Brld ... N.sott.tor'. PropotIldo.. to 
Commoawealt.. Develop.... Coaatrl .. to 

.ftk ••• odado. with E.C.M. 

5544. SHRt BHOGENDRA .JHA: Will 
the Minister of FOREIGN TRADE be pleased 




